
OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE, {NORTH-EAST)
KARKARDOOMA COURTS, DELHI

ORDER

The 'ollowino postinos all(! transfers c1re rnacle with irnrnecliate effect:-

±zzvris
EC No.92076 E:ast District karkarcloorna Courts, Delhi ..

Delhi.
loI,
I
I
I
I

Sh. Jalin
Orderly
EC No. 75885

Orderly in the Office Pool of North- Orderly in the court of Sl1. Manoj
Fast District, l<arkarclooma Courts, Kumar, ASJ-01 (POCSO, Nortl1-
Delhi. East District karkardoorna Courts,

Delhi.

6.
[RAMESH KUMAR-I] • la i
Principal District & Sessions Judge,
North-East District,
l<arkardooma Courts, Delhi.

1) Non compliance of tl1is orcler '.,hall Ile vicwcc:I seriously which shall invite strict
disciplinary action.

Note:

,g- «%,ran.men«r2oz2 Datccl [lJ_LfdJ.6__2022. ,
\ -

Copy forwardrcl for infonnation anc:I necessary action to:-
1. U-1. Pri11cipal District 8'. Sessions Juclgc (HQs), Delhi.
:>. Tl1e Adrninistrative: OfficPr (Juell.). Adrnn. Ill O/o District & Sessions Juclge (HQs), Delhi.
3 I he /\r.:ounts Officer, Nortl1--Eas1 District, l<arkarclooma Courts, Delhi.

ihe 0!fit;rs/officials concerned.
5 Lealiny Officials, Pers0al File/I eave/CR Cell.
8 e website Commie, Tis Hazari Courtsll<arkardooma Courts, Delhi through LAYERS.

7. f~&I Brancl1 North-East District l<arkarcloorna Courts, Delhi for upload the snme.
8. Dealina Of-ficial, LAYERS, Tis l·lai'clri, Courts Delhi.
9. PS to the undersiqrn:cl.

ls...
North-East orsite, (]
Karkardooma Courts, Delhi.


